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13.10.2017

COURT NO. 27
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

AT 2.15 P.M
1. FAO 387/2017 KANCHAN BABBAR AND ORS. GAGAN DEEP SHARMA 

VS. STATE AND ANR.

COURT NO. 26
HON'BLE MR. JUSTICE P.S.TEJI

AT 2.15 P.M
1. RFA 67/2007 BSES YAMUNA POWER LIMITED MANISH SRIVASTAVA 

VS. SH. RAMESH LADHA ADITYA GUPTA
SHAGUN TRISAL, VIKRANT S. CHAUHAN
FANISH K. JAIN,
NEERAJ GAHLOT

2. RFA 451/2008 SHASHI RANJAN R.K. JAIN, HIMANSHU SETIA
VS. SECUNDER SHAH (SINCE GURMEET BINDRA
DECEASED) & ORS

COURT NO.30  
HON'BLE MR. JUSTICE I.S.MEHTA

1. CRL.REV.P 394/2017 DALBIR SINGH GIGI C GEORGE 
   CRL.M.B. 991/2017 VS. STATE RAGHUVINDER VARMA

HIGH COURT OF DELHI                            
12.10.2017                              REGISTRAR (LISTING)



13.10.2017                           FOR PRONOUNCEMENT OF JUDGMENT  (ORIGINAL JURISDICTION)

COURT NO. 23 (OS-C) 
HON'BLE MR. JUSTICE S.P.GARG

     AT 02.15 P.M.

10. TEST.CAS. 82/1987         BHARAT BHUSHAN JAIN          V.K. SRIVASTAVA, ABHAY JAIN, 
    I.A. 4775/2007            Vs. THE STATE & ORS.          SHALINI KAPOOR, R. DEY,
    I.A. 4821/2007                                         GURINDR PAL SINGH,MANISH  
    I.A. 214/2011                                          GUPTA,JK SETH,      
    I.A. 9024/2017                                         TARUN JOHRI,AS          
                                                           MATHUR,ASEEM MALHOTRA  
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